33, Wiftten Answefs
[English)

RawMatetial Divisions

1612. SHRIARJUNCHARANSETHI:
Wilithe Minister of STEEL be pleasedtostate;

(a) whetherthe Steel Authority of India
Limited (SAIL) have recently recognisedcreated
some new Raw Material Divisions in different
parts ofthe country;

(b)ifso, the details thereof;

(c)whether SAILS RawMaterial Division
at Rourkelain Orissa State has been abolished;
and

(d)ifso, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Yes, Sir.

(b) ARawMaterials Division was formed
by SAIL withits headquartersatCalcuttaandthe
management of SAIL Captive mines andISCO
mines which were under the administrative
control of Bokaro Steel Plant, Rourkela Steel
Plant, Durgapur Steel Plantand lISCO have
been place underthe Raw Materials Division of
SAIL fromthe dates as mentioned here under:

i) 1SCOMines - 1211990

ii DSPMines - 121990

iii. RSPMines - 15.1990
76.1990

iv. BSLMines -
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(c) and (d) SAIL decided to from a
separateunittolook afterthe affairs of the captive
minesof SAlL whichwereunderthemanagement
of steel plants for better control - quantitatively
andqualitatively - ofrawmaterials. Rawmaterials
Division has Coordination Offices atthe Steel
Plants located at Bokaro, Rourkela, Durgapur
and Burnpur. The Mines and Quarries
Department of RSP is functioning as the

~ Coordination office of Raw Material Division.

Power Projectsin Orissa

1613. SHRIANADICHARANDAS: Will
the Minister of POWERbe please to state:

(a)whetherthe Union Govemmenthave
received applications from private companies/
institutions for setting up of power projects in
Orissa; '

(b)if so, the numberof such applications
pending with the Govemmentatpresent;

(c) the names of the power projects

proposedtobe handedovertoprivatecompanies/
institutions; and

(d) the details of terms and conditions
finalisedinthis regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) and (b) Nine
expressions of interest from Private sector
companies to set up Power Projectsin Orissa
havebeen received.

(c) The details of the offers are as
follows:
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(d) Thedetails oftheterms andconditions

havenotbeenfinalisedwithany private company/

institution. ' :

Merger Of Fishery Divison With
Agriculture Ministry
1614. SHRIS.M. LALJANBASHA: Wil
the Minister of FOOD PROCESSING
INDUSTRIESbepleasedtostate:

(a)whetherthereisanyproposaltomerge

the Fisheries Division of your Ministry with the

Ministry of Agriculture;
(b)ifso, reasons thereof;

(c) whetherrevival anddevelopment of
deep-sea fishing industry is not being given
priority by you Ministry; and

(d)ifso, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARUN GOGOI): (a) No,
Sir.
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(b) Does notarise.

(c)No, Sir.

(d)Doesnotarise.

New Post Offices In Kerala

1615. SHRI KODIKKUNIL SURESH:
Will the Minister of COMMUNICATIONS be
pleasedtostate:-

(a) whetherthe Govemmentproposeto
opennewpostofficesin Kerala during 1993-94;
and

(b)ifso, the details thereof; didtrigt-wise
and category wise?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) Yes Sir.

(b) The district-wise details of iew post
offices sanctionedandproposedtobesanctioned
inKeralaCircle under Annual Plan 1393-94 are
givenintheattachedstatement.





